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Monday, the 18th December, 1974/the
28th Agrahayana, 1896 (Saka)

RAJYA SABHA

The House met at eleven of the clock,
Mr. Chairman in the Chair.

OBITUARY REFERENCE

MR. CHAIRMAN : [ have to refer
with profound sorrow to the passing
away of Shri Kanhaiyalal D. Vaidya.
one of our ex-Members.

Shri Kanhaiyalal D. Vaidya, born in
1908, was educated at Ujjain. A well-
known journalist and an ardent social
worker, Shri Vaidya participated in the
freedom movement and was actively
associated with several cultural and
trade union organisations, He dedicated
himself for the upliftment of the back-
ward classes. He was a member of the
Rajya Sabhz from 1952 to 1956 and
took keen interest in the day-to-day
proceedings. Soft spoken and pleasant
mannered, Shri Vaidya received ad-
miration from every section of the
House. We deeply mourn the passing
away of Shri Kanhaiyalal D. Vaidya.

I would request members to rise in
their places and observe a minute’s
silence as a mark of respect to the
memory of Shri Kanhaiyalal D. Vaidya.

(Hon. Members then stood in silence
for one minute).

MR. CHAIRMAN : Secretary-Gene-
ral will convey to the members of the
bereaved family our sense of profound
sorrow and deep sympathy,
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{The question was actually asked on
the floor of the House by Shri B.S.
Shekhawat.
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{[Demand and supply of fertilisers
*526. SHRI D. K. PATEL:
SHRI B. S. SHEKHAWAT :
DR. RAMKRIPAL SINHA :
SHRI V. K. SAKHLECHA :

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state :

(a) the demand and supply position of
fertilisers in the States during the last
three years, Statewise and yearwise; and

(b) what steps have been taken to
ensure timely and easy supply of ferti-
lisers at reasonable rates to the needy
and poor farmers?]
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so Questions 4

+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a) and (b) A
statement is placed on the Table of the
Sabha.

Statement

(a) Statement showing statewise de-
mand and supply of fertilisers during the
years 1971-72. 1972-73 and 1973-74 is
attached at Annexures I, 1I and III res-
pectively. [See Appendix XC, Annexure

No. 85].

(b) A number of steps have been
taken to ensure easy and timely avail-
ability of fertilisers to the farmers. These
include :—

(i) efforts to improve the supply of
fertilisers in the country by importing
maximum possible quantities of ferti-
lisers and by taking steps to improve
the production performance of the
indigenous fertiliser ~manufacturing

units.

(11)- steps to rationalise and improve
fertiliser distribution system by re-
moving bofttlenecks in movement and
by asking the manufacturers tou sell as
much quantity as possible, through
cooperatives and state agencies.

(iii) steps are also being taken to
supplement the fertiliser availability
by using organic manures and urban
and rural compost.

In order to ensure fertiliser supply at

reasonable rates, Government have
taken the following measure :—
(1) Al the imported fertilisers,

which constitute about 509 of the
total fertilisers used in the country are
distributed through the Central Ferti-
liser Pool, operated by the Union
Ministry of Agriculture and Indian
Potash Ltd., and the prices of these
are fixed by the Government.

(2) The retail prices of three im-
portant fertilisers which constitute
about 60% of the total fertiliser con-
sumed in the country viz uréa, Am-
monium  Sulphate and CAN are
statutorily fixed.

+{ ] English translation.
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(3) The prices of Single Super-
phosphate are fixed, by the Fertiliser
Association of JIndia according w0 a
formula approved by the Government,

(4) The State Government have
also been given wide powers to en-
force various regulatory checks
pertaining to prevention of black-
marketing and other malpractices.]

SHRI ANNASAHEB P. SHINDE:
I would like to add one sentence. As
far as small farmers below one hectare
are concerned, they are eligible for a
subsidy on fertilisers to the extent of
33-1/3 per cent.

st WY fqg favaa.cFqr ag w3 & &
frma w3 39T @19 & qiez ga3 § fag
SFC AT FAATEe gz #1 1E §
IgH ATET WRF H 3IFAT  IART TG
A G0 7 IF IEAET F) IT HIW &
J A & foT AIXT gL FT qaH
frgar @e?
“SHRI ANNASAHEB P. SHINDE:
I can make only a general statement
that every effort is being made to see
that indigenous production js encourag-
ed, but this question about production

can be appropriately put to the Ministry
of Petroleum and Chemicals.
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GERTETAT ®T ITAT FT 8%, FIT A1
T 3% famg g 9 wEareat
IqAsy ®A F fAU fHE TR T faa1R
g @ g ? afesi, a fra gam ?

SHRI ANNASAHEB P. SHINDE:

I am doubtful whether the number of
‘farmers, whose holdings are uneconomic,

[ 18 DEC. 1974 ]

to Questions . 6

15 more than sixty per cent, as the hon.
Member has mentioned. 1 can under-
stand very well that the number of small
farmers can be more than 70 per cent
or so, but even in the case of a small
farmer, if it is irrigated land, a holding
of one acre can be economic. It is a
debatable point and I avould not like to
enter into a controversy with the hon.
Member. As far as specific assistance
to marginal farmers is concerned, I
would repeat that they are eligible. Far-
mers having a holding of less than one
hectare, i.e., below 24 acres roughly, are
eligible for a subsidy on fertilisers to the
tune of 33-1/3 per cent. It means for
fertiliser worth Rs. 100, his supplies are
subsidised to the extent of Rs, 33.

=t AW Fag stavaw : gavr s AU
g g fF argd a9 g 7 F2T f& 39
gx ¥ sqzxarfre F1 0% 3 fAu wra
ATRIITAT HL LGN E | F 98 ST7AT |r3ar
g f 49t & yrgT AT 11 F03 7997 B
famtgz & ared 9T Ho o Ao T M
geFarad) Aa W 9) 1 FETUE & dqrg
FATiFe 3 qag § o ggo Ho W,
fecdY sratgac &t St fINe oY, 7 1 &
fugids wria avsI & qra o7 9% g, g9
Al N ar aia g ;| FRFE

@1y 7

SHRI ANNASAHEB P. SHINDE:
1 have no specific information at the
moment on this case. If I had got notice
I would have really dealt with it. But I
can say that the parties were identified
and the CBI was praposing to launch
prosecution. I will ascertain from them
what is the latest position. But they
were dead serious about it. And I
think, after identifying the parties and
after acquiring very substantial evidence,
it should not be difficult to bring to
book the culprits involved in this case.

sft Wl fog qavay @ = qAFSAT AT
frdte wadY wrge O aga fadi & oo
qrg ot g5 & |

SHRI ANNASAHEB P. SHINDE:
I will have to find it out.
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ot itz wAIe wEdEr @ AIAAT
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ATA F FIWT FIET a7 FAT H HTGHL
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Instead of giving money to the foreign
cultivators and subsidising the import of
food, will you subsidise the fertiliser cost
and provide it to our cultivators at a
cheaper rate so that they can make use
of it?

SHRI ANNASAHEB P. SHINDE :
It is true that the fertiliser prices has to
be increased very steeply because of
factors beyond the control of the
Government, and we are aware of some
of the problems which have come up
as a result of steep increase in prices.
But my impression is, even now there
is a2 demand from many of the State
Governments for more and more ferti-
lisers. But as far as Madhya Pradesh
is concerned, I am not very clear whe-
ther the off-take is less because of
drought conditions, etc. The behaviour
of the monsoon in Madhya Pradesh this
year was erratic; the normal rainfall was
not there, and this is the broad aspect
to which the hon. Member has drawn
our attention; we are very much seized
of the question. We are trying to make
a study in depth whether really the
price increase has affected Lhe off-take.

Mt ATE ;AT wEgET ¢
A wAeed gee
THIET %A 7 gIdErET  FT
g 1 F 7@ 9T sRar g e
Instead of pufting money into subsidis-

ing the food imports, will you put that
money here in fertilisers?

SHRI ANNASAHEB P. SHINDE:
I missed that point. I am sorry. The

ATAFT
g 3% am

[ RAJYA SABHA ]

to Questions 3

Government of India did exantine this
point. We found that if we did not in-
crease the price of fertiliser, the subsidy
involved would have been to the tune of
Rs. 450 crores and this would have add-
ed to deficit financing, creating un-
manageable problems for the economy
of the country as a whole. Therefore, the
Government of India did not think it
feasible to subsidise so heavily the
fertilisers. The broad proposition of the
hon. Member is acceptable to us that
it is always preferable to stop the impert
of foodgrains and ensure fertiliser pro-
duction but it is not that simple, because
we import, fertilisers, therefore that
much production is ensured there to
meet our requirements—that does not
bhappen mechanically. The hon. Mem-
ber himself is aware of the problem; it
is a complex problem, it is not so
simple or amenable to an early solution.

it At Tag < 7 ag AraAT AT3aT § 5
#qr a3 9@ 2 5 9 I AreEeTL wia-
ArLATIEr TG R G ! AT @ A
N7l FFT CF FIT WA |
1965 § AFL w3 g% | AAGFATCT
srEa o g AN aw ag 74 g Afwa fe-
spu wIfST adl §0 1965 F a7 7 amd
AqA I H " W1 Far g fed +)-stro-
fex & wfvg fefegsgma &1 3 FUTT
fag @A ®n ArfaT § g7 § F1C
T eq9 @1AT 8, I9% 99 F A7
FAGLET ATz FITNTTT T AT
FuT &Ry F e o 7@ § aur oh-
F39T FAWT A 9T N FFer & %
gfeat &1 atfaq o @9 1965 ¥ go ®F
qr | afsT ww gasr efan =g
g 212 To F &{F @l g1 AN
Tq qT A/ wv. ¥ fw)d o F ang
) Jrea FE1T A wE frorg =@ fear g,
zafan fefesafer = gra 9o A8
T & T fHarT aF @1F g9 adf |Wr
T 9T FT &1 F1E Ao GAAT FA 1Y
¢

b
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 SHRI ANNASAHEB P. SHINDE:
Sir, I would again submit that my
Ministry js fully seized of the problem. ;
A number of State Governments have
drawn our attention to this. The NCDC ’
and the co-operative organisations have |
brought this to our notice. The difficulty |
now is, we increase the margin—though
we accept that the margin needs to be ]
increased—the fertiliser price will have |
to be increased. We are really in a l
dilemma as to whether, in the present '
price spiral, when the price of fertiliser
has already been very steeply increased, ‘
we should again increase fertiliser prices
for the sake of increasing the margin.
We
It is under I

We are really finding is difficult.
are considering the matter.
active consideration.

At Fedt frg @ ag 1 wWTIEq Wigw
AL AT T I, ATEFACFT A
miffe & 92 Fn 177, &g o Fig IR
FE 9301, I9F) TO HAST AT w3 F |
a7 gl ?

MR. CHAIRMAN : He has said he is
going to consider all these aspects. Mr.
Prakash Vir Shastri.

{1 WHTIRTT WEA ¢ § oo qdr T &
7 ATFAT ATRAT §, T6H F12 93 T &
TQ TR % @3l F1 gUT HL FINT W
¥agy afaw ag<@E, Afwa awaw |
HIoET AARIG H 7 arT o A4rg 2 &
gfear % 73 37 fa9%) 35 991 % @&l |
FT AT HIF T ATy TqTsE 47 SFY |
ot afas ang =A@ aar &, IR I |
TR AT 4797 § fr Frda< g T & |
g & 399 & wfn Fear g1 andy
£1 TS IN1F TH TFTHI 99T 3@FT
39 famiudi’ 321 % wma ¥ 9 F=
gre wATAIT @E 7 giFar § 999
agdt a<faai g Amrarg 1 afz gar
Tegfa & @t ewrvr sfw wama, 953 &
faglAl ) @1 @R 399w F) R |
a3 @ #7 afaw & afuw  seAr@T
far Q1 7%, 747 7w famt § F M QRAT
T WIE? AMA T AATE?

|
|
|

[ 18 DEC. 1974]

10

.-

to Questions

SHRI ANNASAHEB P. SHINDE:
Sir, the hon, Member is right that in
our country, the organic material and
the wastes that are already there can
be profitably used for improving the
soil structure of our country. And for
the first time, we have taken up a pro-
gramme of gobar gas plants, use of city
sullage and urban compost. Though
there has been some progress during
the last 20 years, for the first time from
this year onwards we have taken up a
very ambitious programme. As a mat-
ter of fact, I had explained to the
House the details of the programme.
If the hon. Member is interested, I
will send him a note on the specific pro-
gramme that has been taken up. But I
do not agree with the hon. Member on
another point. His contention is that
in countries where inorganic fertiliser
is being used for the last 50 years, there
has been a deterioration as far as the
quality of the soil is concerned and it
has affected the crops.- World expe-
rience, at least to my knowledge, does
not indicate that. On the contrary,
either in Japan or in America, produc-
tivity is going up increasingly.

DR. R. XK. CHAKRABARTI: Sir,
there has been a continuous short supp-
ly " of fertiliser to West Bengal. If I
may quote figures from the statement, in
1971-72 in the case of West Bengal,
the requirement was 104,000 tonnes and
the supply was 67.000 tonnes. In 1972-
73, the requirement was 131.000 ionnes
and the supply was 93,000 tonnes, In
1973-74, the requirement was 138,000
tonnes and the supply was 101,000 ton-
nes. It is thus seen that for the IJast
three years, roughly the supply has
been only 60 per cent of the require-
ment in the case of West Bengal. May
I know from the hon. Minister what
progress has been made in the setting
up of a fertiliser industry in Haldia and
what happened to the projects of coal-
based fertiliser plants in the country?

SHRI ANNASAHEB P. SHINDE:
These are questions which may be put
to the Ministry of Petroleum and Che-
micals. But I can tell the hon. Member
that the Haldia project is coming up
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and even in regard to coal-based plants,
the Ministry of Petroleum and Chemi-
cals is taking active steps.

DR. R, K. CHAKRABARTI: What
about the short supply to West Bengal
for the last three years? It has been
only 60 per cent of the requirement.
That question has not been answered.

SHRI ANNASAHEB P. SHINDE:
We are in touch with the West Bengal
Government. Now because of less off-
take from some other States, it should
be possible to help the West Bengal
Government.

SHRI N. G. GORAY : Sir, whatever
the reasons, the fact remains that fer-
tiliser is in short supply., Taking that
into consideration, I would like to
know from the Agriculture Minister
what will be the shortfall so far as the
Kharif and Rabi production of agricul-
tural crops is concerned in 1974-75.

SHRI ANNASAHEB P. SHINDE :
Unfortunately in this country, the total
level of production does not depend
only on fertiliser. In 1970-71 we achiev-
ed the production level of 108 or 109
million tonnes while the fertiliser con-
sumption level was much less. In
1974-75 in the last two days because of
very favourable raing in the rabi grow-
ing areas, irrespective of fertiliser supp-
ly position, the production possibilities
are very bright. I think now that the
fertiliser position is much better now
with the State Governments. I do not
know whether it is due to the fact that
there is less black-marketing or it is due
to some other factors. We are studying
the matter. We have ensured adequate
supply of fertiliser to the State Govern-
ments in time, In fact some State
Governments are even refusing to take
delivery of fertiliser now. I do not
know whether it is because of price
factor or some other factors. As I said,
we are studying the position. Actually,
availability of fertiliser is not presenting

any problem now as in the earlier years. |

SHRI N. G. GORAY: When the
fertiliser is in short supply and tarmers
are using less of fertiliser, what s like-

[ RATYX SABHA ]

to Questions 12

ly to happen so far as production is
concerned? Or, has it no relation to
fertiliser at all?

SHRI ANNASAHEB P. SHINDE:
In the long run, yes. . .

DR. K. MATHEW KURIAN: By
. that time all of us will be dead.

SHRI ANNASAHEB P. SHINDE:
Why is the hon. Member so impatient?
A very senior Member has put me a
question. Let me answer that.

In the long run it will affect produc-
tion. Government of India has gone
into all these aspects as to what are the
likely demands and what is the pro-
duction potential. My reply should not
create a wrong impression. Fertiliser is
.the key input as far as our production
programmes are concerned. (Govern-
ment of India have planned the produc-
, tion and on that basis imports are made.

\ st gaIa M@ : Wy, Weglhar
! ARTERT AN A Sigd 9AF JTA, TG A
w31 w@e IHIEI HH FENEE @i AT

g s feat o g A F1 A T §AT
! T 3 N AeA FRAIE QTS B o
2 @ F @@ AR ATF ) q) QU

AT W EHRA §, AfFaT FIF a7 I9 TAH

grr ¥ mEg fad gvdr & | Arade

AT S A AT ARIKT et ;&1 A\ A

7dt faaT, AT a8 TEAAT 77 AT § &

gFEfa sNcrfas HediE a9 A7 AT eATT
frarEr §1 T9 A% A @R g g
g8 fyd; wwa Hamd g g 7 A9
qfag & a3 aTg QAT ARATE 5 T &
1% wag mRT &1 e &9d THRIET
FUF Al@l TIq &7 wi2ATIH T J0qr
¥ W yg aAar =raar g feR) 9,
ol A M AR, ST THIBT FH
I (U GE IAAD TEG T FTAMTHT
 RERGTE ? aft gw AFIT A AE
| Rar 387 E, A FAT TF gEIRY | faeac
@7 eI FF Ag RE NSAT FAIE

&
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SHRI ANNASAHEB P. SHINDE:
City sullage programme has been taken
up in all important cities in the country.
Government of India is encouraging
Corporations and Municipalities to take
up this programme. As far as capital
expenditure of this programre is con-
cerned, we propose to help them sub-
stantially and we have also tied up this
programme with commercial banks.
City sullage contains a lot of soil
nutrients and the programme is part of
our larger programme which I have
mentioned earlier.

DR. K. MATHEW KURIAN: The
hon. Member in a statement said that
increase in fertiliser price was beyond
the control of the Government and it
was because of certain circumstances.
I would like to know in this connection
whether, because of the fact that the
Green Revolution policy of the Govern-
ment helped the landlords and rich
peasants to amass wealth during the last
so many years, he will consider a paolicy
of differential price so far as fertiliser
is concerned so that the small and
medium farmers are given fertiliser at
a subsidised rate while that subsidy is
recovered from landlords and rich
peasants who are able to pay a higher

price because of the Green Revolution |

policy of the Government.

Will the honourable Minister agree
with me that if there is this differential
pricing policy, they need not have to
resort to deficit financing and all that?

SHRI ANNASAHEB P. SHINDE:
Sir, I have great respect for Dr. Kurian.
But he always uses coloured glasses to
look at any problem and without intro-

ducing class bias he cannot put any
question and I am sorry to say this.
Now, Sir...

DR. K. MATHEW KURIAN: But

your glasses are completely dark.

SHRI ANNASAHEB P. SHINDE:
Sir, what I can say is this. We are

[ 18 DEC. 197 ]
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to Questions T4
aware of the problem and of the needs
and requirements of the small farmers.
I do not know whether Dr. Kurian was
bere right from the begmning I have
already said that we have adopted a
policy and in the case of the small
farmers who are holding one hectare,
that is, about 24 acres, we have decided
to subsidise them to the extent of 33 per
cent. as far as their total fertilizer re-
quirement is concerned in the SFDA
areas.

SHRI SUBRAMANIAN SWAMY:
Sir, this is not the correct answer.

DR. K. MATHEW KURIAN: Sir,
my question was not this, I asked whe-
ther the subsidy will be recovered from
the landlords who are absentee land-
lords, whether they are feudal land-
lords or capitalist landlords. Instead of
putting the burden on the exchequer, if
this differential pricing policy is adopt-
ed, you can recover this from the land-
lords. That was my question.

SHRI ANNASAHEB P. SHINDE:
Sir, I would only add one sentence that
the differential pricing policy is not
practicable and administratively feasible
and it will create more malpractices and

will not serve the purpose which the
honourable Member is having in bis
mind.

DR. K. MATHEW KURIAN: It
will be feasible if the Government is not
corrupt.

=t meqA1d : gAafa Aglgg, ST IAW
Fr 79 SFAEEIT AT 39F I8 AAFT F)
AEE ANT @Y G S Hedrga Fr
S F L ITT LA 1, IE TGT &
FA Z 1 AT HET G IAAA F7 FqT

| w3l fF 397 939 ®IFIT FT OWT F

JAFT qg FieAIgA< 1 gons 9 IF
FLEFAT 7

SHRI ANNASAHEB P. SHINDE:
Sir, recently we have got some reports
from the U.P. Government saying that
they are satisfied with our supply and,
in fact, the stock position with the U.P.
Geovernment is very satisfactory at the
moment and we are awaiting despatch
instructions from them.

4
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MR. CHAIRMAN: Yes, Rabi Ray.

ot it on 2 wAelE whEw,  #
o % faafad § sigsy sqaear FJFMW
gt gz § wfeamss § TIRA X
Ty Hqur wAT A ¥ w7 3§ fF
Yo fam dvea A gfen | warw u€ R
fr s wafses oifglafad amy &
T ITF T3 HFT J19, F1f5T Jeargy
# feafga § O qam ™ 5 fqo
A G A T H Agr 2 fF 50
gfgas ®femgst Wik ad & A(igiw
FTAT G2AT & | GEAS FT G T BIT
fre.a 7 gafedt a9 & foafaqs & |
3R 7T } frar 5 sMefgs S far
¢ zafaq gw adil 7301 912 frara zw
IATET §1F & Fi<Or @y A} g, Ta-
fau FamaT 2T 7 F Ay w=| B2
fearai = wafed 3/ v mEKR
g faare M 7 gRY mEIT A W)
50 wfawa wieATsT Arare FT@T qIav
2 ITA dAAgly NIAM F AT IFH
g2 7 fAT q3FR F 99 F0 FIAwT

37

SHRI ANNASAHEB P. SHINDE:
Sir, our broad approach is this: Ours
is a vast country and our requirements
are very great and, so, we will have to
see that in the long run our requirements
are substantijally met from our domestic
production. That is our broad approach,
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SHRI ANNASAHEB P. SHINDE:
Mr. Rabi Ray, you would appreciate
this fact that it is not desirable to stop
imports immediately because that would
create a number of problems.
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to Questions 16

SHRI ANNASAHEB P. SHINDE:
What has been planned by the Petro-
leum and ‘Chemicals Ministry is progres-
sive reduction in imports. But o what
extent it would be feasible is a matter
in which a number of things will come
in like power shortage, feedstock pro-
blems and some other technical pro-
blems and so on. The Ministry of
Petroleum and Chemicals is taking care
of them. As far as subsidy is concern-
ed, the Government is not in favour of
the general subsidy. Our experience
during the last twenty vears has been
that the subsidies are being misused
and a number of malpractices have been
found.

Import of poultry stock

*728. SHRIMATI MARGARET
ALVA:
SHRI SYED NIZAM-UD-

DIN :%
SHRI G. C. TOTU :

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state :

(a) whether it is a fact that poultry
stock is being imported;

(b) if so, the quantity of poultry stock
imported during the last three years and
the rate at which it was imported: and

(c) whether Government owned Has-
sarghatta Poultry Farm is likely to meet
the needs of high quality poultry stock?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): (a} to () A
statement is laid on the Table of the
Sabha.

1tThe question was actually asked on
the floor of the House by Shri Syed
Nizam-ud-din.



